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ANNEXURE R-2 7

-~
1:1 DELHI , The 20th Au gust , 1974 , 

S ,0 • 2190 --:-- _vfhe~~as th:s ter1:is and C')'1d.iti:rns up·:m which nn.zul 
la. d q)cc1.f1.ed 1.n the schedule :innc·-. Jd bebw will be taken 
:>vcr the Delhi Devel-:,pracnt A.uth :iri ty have been agreed up::in 
be,:;wcen the Central G:ivernnent ant1 the Auth:-rity. 

1'1:>-w , t1,eref :Jre , in ex ere i.sc ")f the p::,wer s c ::in"rcrrod by 
S ub - sccti:Jn( i) :>f scctbn 22 ':lf the D,::lhi Devel::,J)mcnt Ac t, 
1"957(61 :>f 1957 ), the Central G:ivcrnmont hereby pl aced ,with 
immediate offoct , the l o.nds which hacl vei,tod i n tho Central­
G-:>vornment '.)11 the urbanisatl.:m -::,f the villages specified 
in the said Schedule at the diSP'Jsal -:,f the IDA fn the 
purp::,so ')f dC1Tel:iPmcnt & mo.intcno.ncc ::,f the said lands as 
,,rccn and f:;r taking such stops us r.1.:lY be required t:i serve 
tbc said purp:>sc , subject t? the c:mditi::>ns tno.t tho Delhi 
D,:;vel'JJ)Tncnt ~"tuth:>rity shall n-:,t makc,~r er1.use, ~r Permit ' 
t ") be nadc any c::,nstrurtbns :,n '·1,e so.id lnncls and shall 
'.Jhen requirctl by t he Ccntro.l. G-wt . s:> t'.l do,roplo.ce tho suicl 
lands ')f o.ny JY.)rti-:in thcro':lf as nay be s-:i rcquired , at the 
dis-p::,so.l -::if tho Centro.l "'JVcrrnnc 1t . 

s 
s . l'".l . Na.1:ie or t he 

VUl Me • 

GP.'EDUJ:, E 
S . tb . Name '.>f the Village · 

Bor So.ro.i . 
Kntwario. Sarai , 
Mo.dungir , 
Budo.rnur , 
l(hnnPur . 
Tughlokf\b o.c , 
Dhir ur . 
TlhtU"Jla . 
Pocp,J. 'l'ho.lo. • 
1.-J(l::-.irpm· . 
Gh ~lO{h( I, Parts ). 
Hnujpur , 
1' nrkl'lr<.lo:inn • 
s •cl;:u1r,ur • 
Gll'.:lnlUi • 
t!-.n l -ili 'F'az;i.lp,ir • 
nn::,z Lpur • 
nrl c-.nri Pur , 
Hns .:.•r. r\. ·:., • 

Sh:1\,~irpur Kl.; ,:; • 
r;_ • l i. • ) 
iv13 v·o.l( P:1.r t l y u r bun i.sod • 
I>< tr1J~fl\1r:,(P:~rt1y -
1.11'blll1i.:JG<1- ) • 

l1-• • :-h .n,•"l-11>qr Kf'lo.( Pr,rtl.y­
urh1t!1 i!iu,U • 

(t' . ?J . 1 ,'JC'. 1/ ,/';o -LI) . 

,. , 'JL'l.UDl!J\I1"i 
scr-r , GJL'l'tl~ rn•T ...,.. . r1• . si::.;1i!!:Tt..HY , 

~f;' 
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S.No. Village District Notification U/s507 Notified U/s 22(1)

1 GHAZIPUR East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

2 GHONDLI East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

3 HASANPUR East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

4 KAITWARA East No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22

5 KARKARDUMA East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

6 KHICHRIPUR East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

7 KHUREJI KHAS East RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

8 KOTLA East TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

9 RAMPURA East No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22

10 SEELAM PUR East No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

11 SHAHDARA East No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22

12 SHAKARPUR KHAS East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

13 JWALA HERI North TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

14 SADHORAH KALAN North RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

15 SADHORAH KHURD North RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

16 WAZIRABAD North TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

17 NIMRI North RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

18 GHONDA North East No.F.9(2)/66/Law/Corpn.dt.28.5.66

133021/3/70-LI dt.20.8.1974 (four 

part)

19 GHONDA NEEMKA North East TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

20 JHILMIL TAHILPUR (NAJUL) North East No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

List of Urbanised Villages
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S.No. Village District Notification U/s507 Notified U/s 22(1)

21 JHILMIL TAHIRPUR North East No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22

22 MANDOLI FAZILPUR North East No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

23 MANDOLI KACHI North East TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

24 MAUJPUR North East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

25 SABOLI North East No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

26 USMANPUR North East TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

27 AZADPUR North West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

28 BADLI North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

29 BHAROLA North West No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

30 CHAUKRI MUBARIKABAD North West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

31 DHAKA North West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

32 DHIRPUR North West No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

33 HAIDER PUR North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

34 KHAMPUR North West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22

35 MALIK PUR CHHAWNI North West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22

36 MANGOLPUR KALAN North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

37 MANGOLPUR KHURD North West TCO/82/47 dt.23.4.82

No.9(4)/89-L&B dt.5.10.89 

&133021/3/70-L1 dt. 20.8.74

38 NAHARPUR North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

39 PIPALTHALA North West No.F.9(2)/66/Law/Corpn.dt.28.5.66

133021/3/70-LI dt.20.8.1974 

&133021/3/70-L1 dt. 20.8.74

40 PITAMPURA North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

41 RAJPUR CHHAWNI North West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/s 22
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S.No. Village District Notification U/s507 Notified U/s 22(1)

42 RITHALA North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

43 SAHIPUR North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

44

SALEEMPUR MAJRA 

MADIPUR North West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

45 SAMAY PUR North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

46 SHAKUR PUR North West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

47 SHALIMAR North West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

48 WAZIRPUR North West No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

49 ADHCHINI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

50 ARAKPUR BAGH  Moachi South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

51 BADAR PUR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

52 BEGUMPUR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

53 BEHLOPUR KHADAR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

54 BER SARAI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

55 CHIRAG DELHI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

56 GARHI JHARIA MARIA South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

57 HARI NAGAR ASHRAM South No.F.9(2)/66/Law/Corpn.dt.28.5.1966

58 HAUZ KHAS South

No.F.9(2)/66/Law/Corpn.dt.28.5.1966 (partly 

urbanized) Yet to be notified U/s 22

59 HAUZ RANI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

60 HUMAYUNPUR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

61 JASOLA South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

62 JIA SARAI South TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89
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S.No. Village District Notification U/s507 Notified U/s 22(1)

63 JOGA BAI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

64 KALU SARAI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

65 KATWARIA SARAI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

66 KHARARA South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

67 KHIRKI South RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

68 KHIZARBAD South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

69 KILOKARI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

70 KOTLA MUBARAKPUR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

71 LADHA SARAI South RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

72 LADO SARAI South TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

73 MADANGIR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

74 MADANPUR KHADAR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

75 MASIH GARH South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

76 MASJID MOTH South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

77 MEHRAULI South RNZ/526 dt. 13.6.1962 Yet to be notified U/s 22

78 MOCHI (Nazul) KISHANGARH South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

79 MOHAMMADPUR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

80 MUNIRKA South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

81 NANGLOI RAZAPUR South TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

82 OKHLA South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

83 SARAI JULIANA South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22
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S.No. Village District Notification U/s507 Notified U/s 22(1)

84 SARAI KALEKHAN South TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

85 SARAI SHAHJI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966

86 SHAHPUR JAT South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

87 SHEIKH SARAI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

88 TAMOOR NAGAR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

89 TEHKHAND South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

90 TUGLAKABAD South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 133021/3/70-LI dt.20.8.1974

91 YUSAF SARAI South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/s 22

92 ZAMRUDPUR South No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

93 AMBARHAI South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

94 BAGDOLA South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

95 BAMNOLI South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

96 BASANT NAGAR South West No.F.9(2)/66/Law/Corpn.dt.28.5.1966

97 BHARTHAL South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

98 BIJWASAN South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

99 BINDAPUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

100 DABRI South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

101 DHOOL SIRAS South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

102 KAKROLA South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

103 LUHARHERI South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

104 MAHIPALPUR South West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89
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S.No. Village District Notification U/s507 Notified U/s 22(1)

105 MASUDABAD South West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

106 MIRZAPUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

107 NAJAFGARH South West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

108 NANGAL RAYA South West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

109 NARAINA South West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

110 NASIRPUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

111 NAWADA South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

112 PALAM South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.19.8.2002

113 POCHAN PUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

114 POSANGIPUR South West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

115 SAGARPUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

116 SAHUPURA South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

117 SHAHBAD MOHAMAMADPUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

118 TOGANPUR South West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

119 ASALATPUR KHAWAD West No.F.9(2)/66/Law/Corpn.dt.28.5.1966 Yet to be notified U/S 22

120 BASAI DARAPUR West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

121 BUDHELA West No.F.9(2)/66/Law/Corpn.dt.28.5.66 133021/3/70-LI dt.20.8.1974

122 CHAUKHANDI West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

123 GARHI PEERAN West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

124 HAIBATPUR West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

125 HASTSAL (Partly) West (Not available) 133021/3/70-LI dt.20.8.1974
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S.No. Village District Notification U/s507 Notified U/s 22(1)

126 KESHOPUR West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

127 KHAMPUR RAYA West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

128 KHYALA West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

129 MADIPUR West RNZ/526 dt. 13.6.1963 133021/3/70-LI dt.20.8.1974

130 MAKSOODPUR West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

131 MATIALA West No.F.33/Engg/TP(DP)/11424/94 dt 24.10.1994 F.1(172)LM/2001/L&B dt.8.8.2002

132 NANGLI JALIB West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

133 NANGLOI SAIYED West TCO/82/47 dt.23.4.82 No.9(4)/89-L&B dt.5.10.89

134 SHADIPUR West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22

135 TITARPUR West No.F.9(2)/66/Law/Corpn.dt.28.5.66 Yet to be notified U/S 22
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